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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDER ABAD BENCH
' AT HYDERABAD

ORIGINAL APPLICATION_NO.724/94
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Between =

1.K.Jagannaikulu
2. M.Ganapathi Rao
.es Applicants
And -

1. Divisional Railway Manager,
South Easterfi Railway,
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.+ Respondents

Counsel for the Applicants :  Shri P.B.Vijay Kumar

Counsesl for the Respondents Shri N.R.Devaraj, SC for Rlys

THE HON'BLE SHRI R.RANGARAJAN : MEMBER (A)
THE HON'BLE SHRI B.S.JAI PARAMESHUAR : MEMBER (2)

(Drder per Hon'ble Shri R.Rangarajan, [lember (A)
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(Order per Hon'ble Shri R.Rangarajan, fMember (AR) ).

Heard Shri V.Durgs Rao for Shri P.B.Vijay Kumar, learned
counsel Por the applicants and Shri N.R.Dauaraj,ﬂlgarned |
standing counsel for the respondents.

2. There are 2 applicants in this 0.A., This 0.A. ;s filed

by them challenging the procevuurc ocuupeswe oo oo
for tﬁe post of Oriver Grade -IIl and for a further direction ta.
thé respondents to}conduct fresh trade teat according to the pro-
ceedure contemplated with fairness and uith'objectiuity.” The

2 applicants in this 0A were engaged in the Construction Deparf-

ment on 2-12-B0 and they were fUrtner given c(ie yieve oo oo
He lper and it is,stated that they uere regularised with effect
.from 1,1,89 in Construction side. Thereafter they continued in

the Construction Department in that dapacity. It is also stated

that they were engaged as adhoC UI'lVEL 5 SUUSTHUS T my—w—————
based om their number_of days of service thsey were regularised
: ﬁuﬂfﬁgiiéi .
as Khalasis in Grodpf? category during 199%& They were called
- : , - ‘ u—vﬁa,éu.e

for the trade test for the post of Driver Grade IIILEgld on

15-4~84 and 16-4~94. Both the applicants failed in t ha trade
teast as releaved by the record of the trade test produced before

us (Record was perused'and returned back). It is stated that a

" Lt- kemmdn +oot roenlte uas also given to the other side.

Applicants have nothing to add further on that. The main plea
of the applicants is that thEybggztﬁorking as Driver for a long

time in Construction Organisation and hence failing them in the

trade test Por the post of Oriver Gr.III is irrasguler ard
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erraoneous and hence a frésh‘test‘has to be conducted., From the
record of the trade test we find that the trade test conducted
~not only to adjudge suitability in Oriving but slsc some other

sspects such as identification of spare parts‘etc., and also

knowledge of observing traffic Signals. &dd, these su;iab44a¢&aﬁ»

having been tesstad, the authorities had come to the conclusion
: e
that both theapplicants are not competent/fit/promoted to the

post of Driver Gr.IIll.|{ The case was heard at length and the
i g
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basis of the records as well as on thebasis of the instructions
given to him, After hearing the cese quite some tims, ths
learned counsel for the applicant submitted that he may be permit-

ted to withdraw this case but their cases may be con51qpred

@mﬂnﬁbTQM«v”’ﬁklU ahMJVﬂ

taklmg into account their long

favourably at the next tlmeL
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also of the opinion that the applicants may be permitted to with-

draw this 0.A.. Houever, the respondents shall consider their
A

cease for promotion to Driver Gr.III taking due note of their

£

experiance as Drivers in the construction organisation.

d. With the above observations, the 0.A. is dispeosed of as

NS

(R .RANGARAJAN)
Member (A)

withdrawn. Ng order as to costs,

avl/
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